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Functioning of Allied Industries In Neyveli 
97. SHRI THILLAI VILLALAN : Will the 

Minister of INDUSTRIAL DEVELOPMENT 
AND SCIENCE AND TECHNOLOGY be 
pleased to   state  : 

(a) whether the allied industries in Neyveli 
are not working at present due to non-avail-
ability of required raw materials; and 

(b) if so, what remedial steps have been 
taken by Government in this regard ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TKCHNOLOGY (SHRI C.SUBRAMANIAM): 
(a) and (b) So far as the units of the Neyveli 
Lignite Corporation are concerned, it is re- 

ported that the Thermal Power Station and the 
Briquetting and Carbonisation plants are 
working at less than the installed capacity for 
want of lignite. Necessary measures are being 
taken to increase ths output of the lignite mine. 
Additional equipment for bringing up and 
stabilising lignite production at 4.5 million 
tonnes per annum are under procurement and 
installation. The Corporation has initiated 
further measures for stepping up the output of 
the mine to 6.5 million tonnes per annum. 

So far as other industries in the Neyveli 
area are concerned, no information has been 
received to show that they are not working at 
present due to non-availability of required raw 
materials. Reports of non-availability of raw 
materials in particular commodities are looked 
into as and when they are received. 

Army in Ahemdabad to Help   Civil Adminis-
tration 

98. SHRI NIREN GHOSH : Will the 
Minister of HOME AFFAIRS be pleased to 
state  : 

(a) whether it is a fact that army was 
called recently in Ahmedabad; 

(b) whether army resorted to firing on the 
people there; and 

(c) if so, the number of persons killed 
during firing ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI F. H. 
MOHSIN) : (a) to (c) At the request of the State 
Government, the army was called out on the 
28th January, 1974, to aid the civil authorities 
for maintenance of law and order in 
Ahmedabad. According to the infromation 
available with the Central Government, the 
army had to resort to firing on four occasions.   
However,  no   one was killed. 

Appointment of Commissioner  of Police   in 
Delhi 

99. SHRI SANDA NARAYANAPPA: 
Will the Minister of HOME AFFAIRS be 
pleased to refer to the answer to Unstarred 
Question No. 178 and Starred Question No. 
92, given in the Rajya Sabha on the 11th May 
and 3rd August, 1972, respectively and state: 

(a) whether Government have taken any 
decision on the appointment of Commissioner 
of Police in Delhi as recommended by the 
Khosla Commission; and 


